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ORISSA ACT XXVI OF 1951

ORISSA ( SUBORDINATEJUDGESAND MUNSfF8
PROCEEDINGS IN MERGED TERRITORIES )

VALIDATION ACT, 1951

4

Short title

—sat.

Validation
of overs

[Receivedthe of the Go-vernoron the 12th August 1951
fr3t publishedin an extraordinaryi88tzeof theOriua Gazette,

dated the 22nd 1951]

ACT tro DOUBTS AND mo VALIDATE PROCEEDINGS
COVETS OE SÜBOEDINATR JUDGES AND MONSIFS IN

'ELBRITOBIES or STATE or ORISSA

• HEREAS it ig expedient to remove doubts and to validate
the proceedings in certain oourts of Subordinate Judges

and MunsifB in the merged territories of the Stati60f Oris»a ;

It is hereby enactedas follows :—

I. (1) This Aot may be called the Orissa ( Subordinate
Judges and Mungifs Proceedingsin MergedTerritories)
Validation Aob, 1951.

(2' It shall comeinto forceat once.

2. Notwithstanding anything to the contrary contained in
anynotificationissuedundersection 19 of the Bengal,Agro
andAssamCivilCourtsAct,1887,thepowersexercisedbythe ofi ngs ofSubordinate personsin the localareasspecifiedin column1Ofthe Schedule

Judgesand heretoannexed,whetherasMunsif8 or SubordinatoJudgen in
Muusifsin the mergedterritories of the State of Orissa, during the period
merged mentioned against each in column 2, and in respect of matters
erritoriøg, mentioned in column 3 thereof, Oltor the date of such notifi-

cation shall be deemed to have been validly exeroised under
the provisionsof the saidAct andno proceedingsin the courts
of sucbpersonsduringthesaidperiod shallbeheldto beill%al

shall bequestionedin any court of law.
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1. Sri R. P.

2. Sri Saryamani Mahanty, Bonai area

3. Sri Suryamani Mahanty—

(a) Bonai and

(b) oreaa

4. Bri Braja Kishore Das, Anandpur
uea.

5. Sri S. C. Pal, Bondh

6. Sri P. Jena, Boudh area

7. Sri E. C. gonepur area..

8.SciS.R.ÉdYiai*,Shepurarea

0 Sri bhenkanal ores
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2

the J
1948 to the
June 1948.

Ditto

(u) Pmm the

Nature of Oivil
matters

dieposed of

3

Ail &psals of Oivil
28th mawen.

Ditto

28th All disposals of 8.C.C.
June 1948 to suits.
the 15th Sep.
tember 1948.

(b) From the 28th
June 1948 to

15th Juv
1948,

From the 28th June All dizposslg of civil
1048 to the 8th gep•
tember 1948.

Fmn the June
1948 to thÖ•
August 1948.

Ditto

From the 28th
1948 to the 9th
July 1948.

Ditto

From the 28th June
to the 20th

194.

Ditto

bitsto

bitJt,o

All diepoøalgof S.C.C.
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